
02.05.2018            J-1   FOR PRONOUNCEMENT OF JUDGMENT  APPLT. JURISDICTION)
 

COURT NO. 29  
HON'BLE MS. JUSTICE MUKTA GUPTA

1. BAIL APPLN. 477/2018 RAJESH JAIN SUDHIR NANDRAJOG,MANOJ OHRI
VS STATE (THR.LD.APP) AKHIL MITAL,L.N.RAO,NAWAB SINGH JAGLAN

       ABHIMANYU SINGH,RAJIV RANJAN RAJ
SANJEEV ARORA,AKSHAY SACHDEVA,
ARCHANA MAHESHWARI,RAHUL MEHRA
RAJNI GUPTA,JAMAL AKHTAR,
CHAITANYA GOSAIN,

COURT NO. 12  
HON'BLE MR. JUSTICE V.KAMESWAR RAO

AT 2.15 P.M.

1. W.P.(C) 7878/2016 RAMINDER KAUR C. MOHAN RAO, LOKESH KUMAR SHARMA
VS. DELHI DEVELOPMENT SATISH KUMAR.
AUTHORITY

    HIGH COURT OF DELHI                            REGISTRAR (LISTING) 
    1st MAY,2018                              



02.05.2018                                FOR PRONOUNCEMENT OF JUDGMENT (ORIGINAL JURISDICTION)

COURT NO. 23 (OS-A) 
HON'BLE MR. JUSTICE RAJIV SAHAI ENDLAW

     AT 10.30 A.M.

25. O.A. 81/2017              TRANSPORT CORPORATION OF     DIYA KAPUR, RISHABH SHARMA,    
    In CS(OS) 361/2012        INDIA LTD                    VARNIKA CHAWLA, AKHIL SIBAL,            
                              Vs. RESERVE BANK OF INDIA  & NEERAJ YADAV, DAVESH BHATIA, 
                              ANR                          SAURABH KUMAR,

KARANJAWALA &  CO.AMARCHAND 
*******

COURT NO.  14     (OS – G)
HON'BLE MR. JUSTICE VIBHU BAKHRU

     AT 2.15 P.M.

46. O.M.P. 226/2015           RAIL LAND DEVELOPMENT        AMIT  KUMAR                  
                              AUTHORITY                                                 
                              Vs. YANTTI BUILDCON PVT. LTD.                         

                                
47. O.M.P. (COMM) 9/2016      RAIL LAND DEVELOPMENT        AMIT  KUMAR,K K MADAN,AMIR   
    I.A. 645/2016             AUTHORITY                    NABI                         
                              Vs. YANTTI BUILDCON PVT LTD                               
   
48. O.M.P. (COMM) 432/2016    UNIVERSAL  LAND AND FINANCE  RAM PAL                      
    I.A. 12248/2016           COMPANY                      SINGH,ABHIMANYU,ABHIMANYU S  
    I.A. 8497/2017            Vs. PEARL DEVELOPERS PVT.LTD.   KHATRI                       
                                                          

*********

         COURT NO. 19   (OS – D)
                      HON'BLE MR. JUSTICE YOGESH KHANNA

    AT 10.30 A.M.

17. CS(OS) 1885/2014          NARESH VERMA                 ASHIM SHRIDHAR,RAJEEV VERMA,        
             Vs. ASHOK CHANDER KALRA &    KARTIK K. SOOD, DEFENDANT
                              ORS                          NO. 1 IN PERSON, MAHIMA GUPTA

18. EX.P. 298/2014            SARAWJEET SINGH              ANIL AIRI, RAVI KRISHAN CHANDNA,
    EX.APPL.(OS) 821/2014     Vs. KUSUM KUMARIA & ORS      SADHANA SHARMA, BINDIYA LOGAWNEY,
    EX.APPL.(OS) 584/2016                                  SATYAM BHATIA, JAYANT JHA,
    EX.APPL.(OS) 106/2017                                  ABHISHEK SINGH, AMIT BHALLA,

BINDIYA L AIRI,ABHISHEK     
SINGH,MOHIT PAUL,S K DUGGAL,VIKRAM 

                                                           JETLY

***********
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